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NITIRAJ SINGH CHAUDHARY): (a) A
report of ceriain observations made by Mr.
Justice V. Khalid, Judge of the Kerala High
Court regarding the Muslim Personal Law ap-

peared in the ‘Hindustan Times’ dated June 20,
1972.

(b) The State Government of Kerala has
been requested to furnish full details of the
case and the matter will be examined after
reccipt of reply from the Kerala Government.

Boost in India’s Exports

1271. SHRI BHOGENDRA JHA : Will the
Minister of FOREIGN TRADE be pleased to
state :

(a) whether India’s export will get a boost
as a result of India’s increased supply of items
to Bangladesh ;and

(b) if so, to what extent ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) and (b). It is the dcsire
of the two Governments to expand and promote
trade between India and Bangladesh on the
basis of mutual advartage. The Trade Agrec-
ment conclided on the 28th of March 1972
provides for exports of specific commoditics to
the extent of Rs. 25 crores under the Limited
Tayments Arrangemen'. Cowmmoditics other
than those listed under the Limited Payments
Arrangement can also be exported to Bangla-
desh in accordance with the normal import
policy against payment in
change.

free foreign ex-

Low utilisation of Irrigation Potential

1272, SHRI BHOGENDRA JHA : Will the
Minister of IRRIGATION AND POWER be
pleased to state :

(a) whether utiliration of irrigation poten-
tial in some arcas is much below the national
average ;

(b) if so, the reasons for the low utilisation
of irrigation potential in these areas ; and

(c) the steps, if any, taken to ensure full
utilisation ¢f the inigation potential in these
areas ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND POWER
(SHRI B. N. KUREEL) : (a) In some Projects
like Kosi, Gandak, Banas, Shatrunji, Kakrapar,
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Mahi, Chambal, Mula, Purna, Pus etc., the
utilisation of irrigation potential is significantly
below thc national average.

(b) The under utilisation is due to delay in
the construction of smaller channels of the
distribution system; delay in construction of
field channels of the beneficiaries; some - irriga-
tion sytems still having outlets of capacities
greater than 3 cusecs ; inadequate extension
services; delay in land levelling ard shaping
by the farmers and inadequate facilities for
marketing etc.

(c) The State Governments have been urged
to synchronise the construction of the smalier
carals to serve 100 acre blocks along with the
main canals and branches and to construct the
field chanucls and recover the cost thereof from
bercficiaries wherever there is inordinate delay.
On the bigger Projects the State Governments
have also taken up comprchensive ayacut deve-
lopment programmes.

Construction of a bridge over Bcas river
between Nowshehra Pattan (Gaurdaspur)
and Maukerian (Northern Railway)

1273. SHRI PRABODH CHANDRA :
SHRI ISHWAR CHAUDHRY :

Will the Mimister of RAILWAYS be pleased
to state :

(a) whetker Government have any proposal
to construct a bridge across the river Beas
between Nowshehra Pattan, (Guradspui) and
Mukerian 1o meet the necds of the defence in
case of F.mc.rgency ; and

(b) if so, the main features thereof and the
time by which the construction. work™ will be
undertaken and the bridge will be opencd for
traffic ?

THE MINISTER OF RATLWAYS (SHRI
T. A. PAI) : (a) No, Sir.

(b) Does not arise. ,
Opening of Mukerian-Talwara Railway
Line to Passenger Traffic

1274. SHRI PRABODH CHANDRA :
SHRI HARI SINGH :
Will the Minister of RATLWAYS bg_plcascd
to state :
(a) whether there is any proposal to o?en
-the,“, Moukerian-Talwara railway line, wluc_h
was constructed many years ago for taking the
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machinery required for the Poug Dam, to
passenger traffic ; and

(b) if not, what is the difficulty envisaged

by the Railways ?

THE MINISTER OF RAILWAYS (SHRI
T. A. PAI) (a) No.

(b) The proposal is not financially justified;
there is also adequate road transport capacity
for carrying both goods and passenger traffic.
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8. T. C. team for West Asian countries to
study Demand of Cement

1276. SHR1 HARI SINGH : Will the
Minister of FOREIGN TRADE be pleased to
state . .

(a) whether a special team has been set up
by State Trading Corporation to examine and
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study the demand of cement in West Asian
countries ; and

(b) if so, who are the members of the team
and when the tcam iss leaving on tour of the
countries ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) No special team has heen
set up by STC to examine and study the
demand of cement in West Asian countrics.
However, a sales team visited some of the
Woest Asian countries from 25th June, 1972 to
3rd July, 1972

(b) The sales team comprised of represen-
tatives of the cement exporting companies and
STC viz.

1. Mi. M. R. Shivdasani of
M/s. Associated Cement Co. Ltd.,
Bombay.

2. Mr. J, V. Mchta of
M/s. Shree Digvijay €ement Co.,
Ltd., Bombay, and

3, Shri Bhupendra Singh, Addl. Chief
Marketing Manager, STC, New
Delhi.

Effect of Bombay High Court Judgment on
Export Trade of Precious Stones

1277. SHRI HARI SINGH : Will the
Minister of FOREIGN TRADE be pleased to
state :

(a) whether their directive contained in a
Circular dated 11th January, 1967 enjoining
the Export Promotion Councils and Export
Promotion Officers at ports to consider re-
quests for the registration of exporters of pre-
cious stones has been declared wltra vires and
illegal by the Bombay High Court ; and

(b) if so, the cffect of this judgment on the
export trade of precious stones ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) Yes, Sir,

(b) The export trade of precious stones will
pot be affected by the judgement of the
Bombay High Court.





